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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD

CA,.NG,1384/93

Baetwean: - Date of Order: 24.2.95.

Ventrapragada 5ainama Kumar

;..Applicant;

1. The OPficer .in Chargs, Departmental Telegraph Office,
Palakol, West Godavari District, .

248 The Superintendent, Telegraph Traffic 8ivision,
Rajahmundry, Hast Godavari District, A.P.,

3. The Senior Superintendent, Telegraph Traffic,
Vijayawada Division, Vijayawada,
Krishna District.
" 4. The Chief Ggeneral Manager, Telecommunications,
Andhra Pradesh Circle, Abids Hyderabad -~ S00001.

++«Respondents. : ?

Counsel for the Applicant : fir.J.Venugopal Rao
Counsel for the Respondents Mr«NeR.Devraj,Sr.CGSC.

1
CORAM:

T

THE HON'BLE SHRI A.V.HARIDASAN : -MEMBER (2J)

THE HON'BLE SHRI A.B.GORTHI : MEMBER (R)

contd, ..
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0.A.NO.1384/G3 Dt. of decision:24.2,.,95
JUDGEMENT

I As per the Hon'ble Sri A.V.Haridasan, Member(J) - X

The apvlicant who is &#zg¥aduate was selected
and engaged as a Full time 7Telegraphman on 23.11.81
at Vijayawada., However, from 27.8.82 he was not

further engaged. 7The applicant was taken as Part
time Sweeper-Cum-wWaterman ©On Qaliy wayes in wie -

office of D;T.O.. Palakole from 19.6.90 onwards.
His prayver in this application is that the respon- - }
dents may be directed to regularise him 1h a GréupJD .

post,

2. The respondents in their reply have contended

that the applicant whose services were terﬁinatéd
in August, 1982 is not entitled to claim any benefiﬁnﬁwsé
for his services bet;een November 1981 and August,

1982 and he is presently working as a part time Sweeper—‘
cum=waterman and that he 1is therefore not enkitled |
to be absorbed in a Group-D post as prayed for by =

him,

3. Thé learned counsel for the applicant states
that as the applicant had been continuously working
from 19.6.90, he may be given the benefit of the

above service and [:}his past services at Vijayawada
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for consideration for appointment to any regular
vacancy. Having heard the leamed counsel fof the
parties, we are of the view that the application
can now be disposed of with an appropriate direc-
tion in regard to continuation of the applicant as

Part time Sweeper-cum-Watermnan, and also for regu-
larisatloﬂ O 114D OTa v avi we -

scheme/instructions prevalent in the Departmeﬁt

for such regularisation of persons similarly situated
lixe him. Hence, the application is disposed of

with a direction to the respondents to continue

the applicant as Part time Sweeper-cum=-Waterman

.o -~ kU~ Anta AfF filing
of the application provided the work is available,

and in preference to persons with less service .
Tam - et
Like him and to grant him other benefits like requ- .
larisation etc. in accordance with any scheme/instruc-

tions7gyevalent in the Department in that,regard.

A s
No costs. éﬁi//////////x
, WA |

(A.V. Haridasan )

Member (J) 4]
kmy - Open Court dictation ) é}ﬁ{_ﬁ%z{r
‘ DEPUTY REGISTRAR(J)

To

1. The 0fficer in Charge, Departmental Relegraph 0ffice,
Palakpl,-West Godavari District. '

2. The Superfintendent, Telegraph Traffic Diwvisdon,

. Rajanmundry, East Godavari District, A.P.

3. The Senior Superintendent, Telsgraph Traffic,
Vijayawada Division, Vijayawada, Krishna Distrdct.

4. The Chief General Manager , Telecommunications,
Andhre Pradesh Circle, bids, Hyderabad.- S00001.

S. One copy to Mr.J.Venugaopal Rap, Flat No.4&5,
Triveni Apartments, Srinagar Colony, 8-3-969/1,
Hydarabad.

6. One copy to Mr.N.R.Devraj,Sr.CGSC,BAT,Hyderabad.

7. One copy to Library,CAT,Hyderabad,.

8. One spare copy.
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TYPED BY COMPARED Y
CHECKED BY _ APPROVED BY .

- IN THE CENTRAL ADMINIGTRATIVE TRIDUNAL
" HYDERAB2D BENCH '

THE HON'BLE MR.A.V.HARIDASAN : MEMBEZR(J)

AND

THE HON'BLE MR.,A.8.G0RTHI : MEMBER{A)
/.——-‘

DATED : 24 - Q 33

GRDERAJUDGEMENT,

v

MAZR.PLC.P . NO.
0.AUNT, )3 8%] Q2.

AdAitted and Interim directions
issyed

" £1loded
s .
Disposed of with Directions —

Dis
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